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Present : Shri H. K. Ganguani, counsel
for the applicant.

shri 0. P. Kshatriya, counsel
for respondents 1 to 3.

Shri Tara Chand Sharma with

shri Rjay Sharma, counsel for
respondents 4 and 8.

Thé learned npunsel.For the
applicant wants to withdrau his
application for pe:miésion to filse.
the 0.A. with the Registrar of the
Principal Bench as also the application
under Section 25 for transfer of the
case for hearing at the Prinnipal
Bench. Permission is granted to
uithdrau. Accordingly, both the
applications are rejected as withdraun.

As a necessary consequence, I
dxrect that the 0. A. be . raturned to
the applicant or his counsel for

presentation before proper Bench,

( K. M. Agarwal )
Chairman




